
DATE FIXED ON MENTION SLIPS RECEIVED THROUGH E-MAIL BEFORE 

COURT NO. 1

SL
NO.

CASE NO. DATE FIXED FOR NAME OF ADVOCATE

1. WPS 5258/2017 07.06.2022 Mr. Binod Kumar

2. WPS 5259/2017 07.06.2022 Mr. Binod Kumar

3. LPA 30/2022 07.06.2022 Ms. Rashmi Kumar



Mention Slip Report of Court No 4 Dated 10.05.2022

Sl No Case Nature Case Number & Year Remarks

1 CR.APPL (DB) 713/17 No Order

2 CR.APPL (DB) 392/22 No Order

3 CR.APPL (DB) 534/20 No Order

4 CR.APPL (DB) 370/21 No Order

5 CR.APPL (DB) 386/21 No Order

6 CR.APPL (DB) 584/18 No Order

7 CR.APPL (DB) 358/19 No Order

8 CR.APPL (DB) 582/18 No Order

9 CR.APPL (DB) 411/21 No Order

10 CR.APPL (DB) 876/13 No Order

11 CR.APPL (DB) 581/09 No Order

12 CR.MP 1630/15 12/05/22

13 CR.MP 222/22 No Order

14 CR.MP 264/22 No Order

15 BA 3622/22 No Order



Mention Slip Report of Court No 4 Dated 11.05.2022

Sl No Case Nature Case Number & Year Remarks

1 CR.MP 187/22 No Order

2 ABA 3263/22 No Order

3 BA 4416/22 No Order

4 BA 1330/22 No Order

5 CR.APPL (DB) 635/20 No Order

6 CR.APPL (DB) 1266/18 13.05.2022 at 10:30 A M

7 CR.MP 187/22 No Order

8 CR.APPL (DB) 35/16 No Order



Mention Slip Report of Court No 4 Dated 12.05.2022

Sl No Case Nature Case Number & Year Remarks

1 BA 3975/22 No Order

2 BA 4766/22 No Order

3 BA 4727/22 No Order

4 BA 5008/22 No Order

5 CR.APPL (DB) 75/16 No Order

6 CR.APPL (DB) 538/19 No Order

7 BA 4192/22 13.05.2022

8 CR.APPL (DB) 228/20 13.05.2022



Mention Slip Report of Court No 4 Dated 13.05.2022

Sl No Case Nature Case Number & Year Remarks

1 CR.APPL (DB) 180/22 06/06/22



MENTIONING REPORT  COURT NO.  09

Sl.No. CASE TYPE CASE NO.
1 W.P.(Cr.) 148/22 List If Defect Free
2 Cont.(Cvl.) 96/21 10/06/2022

Date : 13/05/2022

Remarks



LIST AND COMPUTER
FOLLOWING CASES HAVE BEEN MENTIONED BEFORE C.N.- 12 TODAY  I.E. ON  13-05-2022 TILL 03:30 PM
SL. NO CASE TYPE AND DETAILS REMARKS PENDING STATUS

1 CR.A(DB) 878/2014 PENDING 
2 CR.A(DB) 618/2018 PENDING 
3 CR.A.(DB) 216/2003 PENDING PLEASE VERIFY CASE NUMBER WITH YEAR



COURT NO 13
MENTIONING REPORT 13-05-22

1 WPC1327/22 AFTER SUMMER VACATION
IF DEFECT FREE

2 WPC201/22 AFTER SUMMER VACATION
IF DEFECT FREE

3 WPC6046/17 AFTER SUMMER VACATION
4 WPC3758/19 AS PER LAST JUDICIAL ORDER
5 WPC3166/18 AS PER LAST JUDICIAL ORDER
6 WPC1592/18 USUAL COURSE
7 WPC2682/21 USUAL COURSE
8 WPC1793/22 MENTION SLIP IS NOT LEGIBLE

9 WPC4629/18 USUAL COURSE


